
RAJASTIIAN HIGH COURT. JODHPUR
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No. l2lS.O.12023 Date r 20,02.2023

It is hereby notified that with immediate effect, opcration of

S.O. No. tl/S.O./2023 dated 02.02,2023 is kept in abeyance to thc cxtent

of part "and in matters in which state is a party, simply Advocate

GeneraUAdditional Advocate General (AG/AAG)" till further orders.

BY ORDER

L^n^d*, 8t<
REGISTRAR GENERAL

N o. Gen/XV 12212023 I SC-U640 Date : 20.02,202Y 
\v1 r"r)

Copy forwarded to the following for information and necessary
actron:-

01. The Regisrrar-cum-Principal Secretary to Hon'ble the Chief Justice,
Rajasthan High Court.

0?. Private Secretary to all the Hon'ble Judges to place the samc before
His Lordship for kind perusal.

03. The Registrar (Admn.), Rajasthan High Court, Jodhpur/ Jaipur
Bench, Jaipur,

04. All the Registrars /O.S.D,, Rajasthan High Court, Jodhpur/Jaipur
Bench, Jaipur

05. Registrar-cum-CPC, Rajasthan High Court Bench Jaipur with the
request to upload the same on the official website of Rajasthan Higli
Court-

06. Registrar (Judicial), Rajasthan High Court, Jodhpur/ Jaipur Bench,
Jaipur with the direction to circulate the same all amongst all the
concemed of Judicial Side and ensure compliance of the same.

0'1. Advocate General, Rajasthan, Jaipur

08. The Additional Solicitor General

09, All the Additional Advocates Ceneral, Jodhpur/ Jaipur

10. All the Government Advocates, Jodhpur/Jaipur

I l. Chairman, Bar Council of Rajasthan, Jodhpur,

12. The President, Rajasthan High Court Advocates' Association,
Jodhpur/Jaipur

13. The President, Rajasthan High Court Lawyers'Association, Jodhpur,

1,4. All Joint Registrars/ Dy. Registrars, Rajasthan High Court, Jodhpur/
Jaipur Bench, Jaipur

15. Alt Assistant RegistrarV A,O.J., Rajasthan High Court,
Jodhpur/Jaipur Bench, Jaipur.

16. A.O.J. General Section, Rajasthan High Court, Jodhpur
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